IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :26-04-2025

Date : 26.04.2025

c.C

Applied For

BLAPL-
34102/2025|26.04.2025 | U0 [ o |S DASH c.o. Order Dtd. 2025-04-23
BLAPL- JADUNATH
34106/2025|26.04.2025 | 7o oo [hpaneay c.o. Order Dtd. 2025-04-22
COURT
WP (C) - e WRIT
34107/2025126.04.2025 |1 o0 00,0 (S, MALLIK c.o. ggb 2 (Order Dtd. 2025-05-08 | oo o
COURT
WP (C) - o WRIT
34111/2025|26.04.2025 S /0 0,5 |B. DAS c.o. ggb 2 order Dtd. 2025-04-22 | 25c..
BLAPL- COURT
34120/2025|26.04.2025 HK PATRA c.o. NO. 2 [0rder Dtd. 2025-04-24
1289/2025
OLD
BLADI COURT
34121/2025|26.04.2025 MD BISWAL c.o. NO. 2 [0rder Dtd. 2025-04-23 |BAIL-1
2289/2025
OLD
— COURT
34122/2025(26.04.2025 G SUNDARAY c.o. NO. 2 [0rder Dtd. 2025-04-23 |BAIL-1
2317/2025
OLD
BLADPL— COURT
34124/2025|26.04.2025 DP DASH c.o. NO. 2 [0rder Dtd. 2025-04-23
3077/2025
OLD
BLAPL- COURT
34125/2025|26.04.2025 MR SAHOO c.o. NO. 2 [0rder Dtd. 2025-04-23
2434/2025
OLD
BLABL- COURT
34126/2025|26.04.2025 MR SAHOO c.o. NO. 2 [0rder Dtd. 2025-04-23 |BAIL-1
3034/2025
OLD
—— COURT
34127/2025|26.04.2025 G SAHOO c.o. NO. 2 [0rder Dtd. 2025-04-23 |BAIL-1
2306/2025
OLD
—— COURT
34128/2025|26.04.2025 G SAHOO c.o. NO. 2 [0rder Dtd. 2025-04-23 |BAIL-1
2308/2025
OLD
BLABL- COURT
34129/2025|26.04.2025 B DAS c.o. NO. 2 [0rder Dtd. 2025-04-23 |BAIL-1
2324/2025
OLD
BLAPL- COURT
34131/2025|26.04.2025 |70 )0 o |S BARIK c.o. No. p Order Dtd. 2025-04-23




| 'oLD
COURT
BLAPL-
34132/2025 (26.04.2025 S BARIK NO. 2 |order Dtd. 2025-04-23
2411/2025
OLD
BLAPL— COURT
34133/2025 [26.04.2025 PK MOHANTY NO. 2 |Order Dtd. 2025-04-23 |BAIL-1
2305/2025
OLD
BLAPL- COURT
34134/2025 (26.04.2025 S.K.ROUT NO. 2 |Order Dtd. 2025-04-21 |BAIL-1
2191/2025
OLD
N COURT
34135/20251(26.04.2025 PK MOHANTY NO. 2 Order Dtd. 2025-04-23 BAIL-2
2644/2025
OLD
ABLAPL- COURT
34136/2025 [26.04.2025 A.B.MALLICK NO. 2 |Order Dtd. 2025-04-24 |BAIL-1
2139/2025
OLD
N COURT
34137/2025 (26.04.2025 RK BARIK NO. 2 |order Dtd. 2025-04-23
2322/2025
OLD
COURT
34138/2025 [26.04.2025 [PPLAPL™ 15k MAJHI NO. 2 Order Dtd. 2025-04-24
14571/2024
OLD
N COURT
34139/2025 (26.04.2025 T BAG NO. 2 |Order Dtd. 2025-04-23 |BAIL-2
2284/2025
OLD
N COURT
34140/2025 [26.04.2025 B DAS NO. 2 |order Dtd. 2025-04-23
2897/2025
OLD
ABLAPL- COURT
34141/2025(26.04.2025 P.K.MOHANTY NO. 2 |Order Dtd. 2025-04-24 |BAIL-1
4501/2025
OLD
BLAPL- COURT
34142/2025 [26.04.2025 707 IGR PATRA COURT lorder Drd. 2025-04-21  [BAIL-2
ABLAPL- COURT
34143/2025(26.04.2025 PP lr k. gENA FOURT lorder Drd. 2025-04-24
BLAPL- COURT
34145/2025 (26.04.2025  |[20207 |5 BEHERA FoOR order ptd. 2025-04-21
COURT
34146/2025 26.04.2025 PPLAPL- h suarn NO. |Order Dtd. 2025-05-13
4364/2025 0
BLAPL- COURT
34147/2025(26.04.2025 [ 5000 RK MALLICK Fo R lorder pd. 2025-04-25
ABLAPL- COURT
34148/2025(26.04.2025 32000 IN.MALLICK v R |order pra. 2025-04-24  [BATL-1
BLAPL- COURT
34149/2025(26.04.2025 |00 |G SAHOO v R order pra. 2025-04-22  [BATL-1
ABLAPL- COURT
34150/2025(26.04.2025 (50050 1. ACHART Fo R order ptd. 2025-04-24
BLAPL- COURT
34151/2025(26.04.2025 |25 777 - |sco pasH FoORT order pta. 2025-04-23  [BATL-1
ABLAPL- COURT
34153/2025(26.04.2025  [PPRANT o k.5 savanTa FoURT order pd. 2025-04-24
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BLAPL- COURT
34154/2025(26.04.2025 | 0000 |G SAHOO c. FoURT order ptd. 2025-04-22
] ABLAPL- COURT
34155/2025(26.04.2025 [} 700 IS K.SUNDARA  [C. co NS lorder Dtd. 2025-04-24
WP (C) - SURENDRA COURT _ _ WRIT
34156/2025(26.04.2025 | ol I R TIA |C- coURT order pra. 2025-04-24 TR0
BLAPL- COURT
34157/2025(26.04.2025  |[520070 16 SAHOO c. v R lorder Dtd. 2025-04-22
ABLAPL- COURT
34158/2025|26.04.2025 |70 |B.DAS c. co R |order ptd. 2025-04-24  [BATL-2
BLAPL- COURT
34159/2025(26.04.2025 |07 . GR PATRA c. v N lorder ptd. 2025-04-22
] COURT
WP (C) - KANTHAMANT L
34160/2025(26.04.2025 | o0)” e c. NO. 2 |Order Dtd. 9999-12-31
OLD
ABLAPL- COURT
34161/2025 |26.04.2025 A.SAHOO C. NO. 2 |order Dtd. 2025-04-24 |BATL-2
2028/2025
OLD
1 COURT
WP (C) — KANTHAMANT _ B WRIT
34162/2025 |26.04.2025 |7 CT C. ggb 2 jorder Dtd. 9999-12-31 [T C
ABLAPL- COURT
34163/2025 [26.04.2025 S.C.BISWAL |C. NO. 2 |order Dtd. 2025-04-24 |BAIL-2
2037/2025
OLD
] COURT
ABLAPL- BADRINARAYAN
34164/2025(26.04.2025 |00 PR C. NO. 2 |order Dtd. 2025-04-24
OLD
j CONTC- COURT
34166/2025 (26.04.2025 R.K.ROUT C. NO. |Order Dtd. 2025-05-05
253/2024 e
] COURT
CMP- NRUSINGH
34167/2025(26.04.2025 ([P0 s N our [C- gg. Order Dtd. 2025-04-23
] COURT
34168/2025(26.04.2025 [PPLAPL™ 1y waMTIA c. NO. |Order Dtd. 2025-04-24
4426/2025 0
1 COURT
34169/2025 [26.04.2025 |[PPLAPL= ) samoo C. NO. |Order Dtd. 2025-04-24
2042/2025 0
j COURT
CMP- NRUSINGH
34170/2025(26.04.2025 [oot7 o S RE ur G- ggb 3 lorder Dtd. 2025-06-25
] COURT
34171/2025 26.04.2025 [PPLAPL=  pe panDa C. NO. 3 |order Dtd. 2025-04-24
3032/2025
OLD
ABLAPL- COURT
34172/2025 |26.04.2025 G.R.PATRA c. NO. 3 |Order Dtd. 2025-04-24 |BAIL-1
4433/2025
OLD
[34173/2025[26.04.2025  [cme- IBALARAM SINGH|C. (COURT |Order Dtd. 2025-04-23




1068/2024 NO. 3
OLD
() - COURT
34184/2025 [26.04.2025 R. C. MUDULI NO. 2 |Order Dtd. 2025-06-24
7674/2025
OLD
WD (C) - COURT
34185/2025 [26.04.2025 M.K.MOHANTY NO. 2 |Order Dtd. 2025-04-23
10624/2025
OLD
COURT
BLAPL- RANJIT
34186/2025(26.04.2025 |5 oo e NO. 2 |order Dtd. 2025-04-24 |BATL-1
OLD
I COURT
34191/2025 [26.04.2025 T. R. DAS NO. 2 |Order Dtd. 2025-04-23
2283/2025
OLD
COURT
ABLAPL- AMLAN SHAKTT
34193/2025(26.04.2025 [0 D TS. Order Dtd. 2025-04-25 [BAIL-2
COURT
34194/2025 26.04.2025 |[PBLAPL ly k. PATRA NO. |Order Dtd. 2025-04-24
4469/2025 0
COURT
34195/2025 [26.04.2025 [PBLAPL- ly k. pATRA NO. |order Dtd. 2025-04-24
4266/2025 0
COURT
WP (C) — WRIT
34196/2025(26.04.2025 |¢012)° |P. R. SWAIN TS. Order Dtd. 2025-04-24 [130° .
WP (C) - COURT giﬁw
34197/20251(26.04.2025 5916/2025 A. K. ACHARYA TS. Order Dtd. 2025-04-24 (DIVISION
BENCH-2)
COURT
BLAPL- BINDU SAGAR
34198/2025(26.04.2025 e o TS. Order Dtd. 2025-04-23 [BAIL-2
N COURT
34199/20251(26.04.2025 SUVENDU BARIK NO. Order Dtd. 2025-04-24
2415/2025 0
ABLAPL- COURT
34200/2025 |26.04.2025 A. K. BEHERA NO. |order Dtd. 2025-04-24 |BAIL-2
3742/2025 0
ABLApL.  |BIKASH COURT
34201/2025(26.04.2025 7700 | lcHANDRA NO. |Order Dtd. 2025-04-24 |BAIL-2
PARIJA 17
COURT
ABLAPL- JADUNATH
34202/2025(26.04.2025 [ D00 TS. Order Dtd. 2025-04-24
COURT
ABLAPL- JADUNATH
34203/2025(26.04.2025 [, S 0T Tg. Order Dtd. 2025-04-24
ABLApL.  |BIKASH COURT
34204/2025(26.04.2025 [\ A0000  CHANDRA NO. |Order Dtd. 2025-04-24 |BAIL-1
PARIJA 17
COURT
ABLAPL- JADUNATH
34205/2025(26.04.2025 [ NO. |Order Dtd. 2025-04-24
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ABLAPL-

JADUNATH

COURT

34206/2025(26.04.2025 [y Tg. Order Dtd. 2025-04-24 [BAIL-2
COURT
ABLAPL- JADUNATH
34207/2025|26.04.2025 [ Tg. Order Dtd. 2025-04-24
COURT
ABLAPL- JADUNATH
34208/2025(26.04.2025 [ B TS. Order Dtd. 2025-04-24 [BAIL-1
COURT
ABLAPL- JADUNATH
34209/2025(26.04.2025  [3oecTe Tg. Order Dtd. 2025-04-24
COURT
ABLAPL- SRINIBASH
34210/2025(26.04.2025 L0 TS. Order Dtd. 2025-04-24 [BAIL-1
COURT
ABLAPL- AMLAN SHAKTI
34211/2025(26.04.2025  [5oon0 D TS. Order Dtd. 2025-04-24
COURT
WP (C) - L WRIT
34212/2025(26.04.2025 121007 M. K. NAYAK ggb 2 jorder Dtd. 9999-12-31 [ b
COURT
3421372025 [26.04.2025 [PBLAPL™ y oaNDA NO. 2 |order Dtd. 2025-04-24
12318/2024
OLD
B () - COURT
34214/2025 (26.04.2025 M. K. NAYAK NO. 2 |Order Dtd. 9999-12-31
11171/2025
OLD
ABLAPL- COURT
34215/20251(26.04.2025 DEBASIS SWAIN NO. 2 Order Dtd. 2025-04-24 BAIL-1
4487/2025
OLD
P () - COURT
34216/2025 |26.04.2025 M. K. NAYAK NO. 2 |order Dtd. 9999-12-31
11170/2025
OLD
COURT
34217/2025 |26.04.2025 |[ABLAPL™ A.K.PARIDA No. |Judgement Dtd. 2025-07-|g, 11 4
4468/2025 0 01
wp(C) - COURT
34218/2025 |26.04.2025 M. K. NAYAK NO. 2 |order Dtd. 9999-12-31
11172/2025
OLD
COURT
WP (C) - o WRIT
34219/2025(26.04.2025 o /)" |SUVENDU BARTK ggb 2 [order Dtd. 2025-04-24 'L
ABLAPL- COURT
34220/2025 [26.04.2025 DEBASIS SWAIN NO. 2 |Order Dtd. 2025-04-24
4147/2025
OLD
B () - COURT
34221/2025 |26.04.2025 H. K. PATRA NO. 2 |Order Dtd. 2025-04-24
10730/2025
OLD
COURT
34222/2025 [26.04.2025 |[PBLAPL= ¢ - panDa NO. 2 |Order Dtd. 2025-04-24
4463/2025
OLD
WP (C) - COURT WRIT
34223/2025(26.04.2025 | /1507 ls. c. Das NO. 2 |Order Dtd. 2025-04-23 |BRANCH
OLD (DIVISION
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| BENCH-1)
COURT
WP (C) - o WRIT
34224/2025(26.04.2025 0007 M. R. BARIK NO. 2 lOrder Drd. 2025-04-24 ['R1°
OLD
COURT
34225/2025 [26.04.2025 |[PPLAPL- lp N NAYAK NO. 2 |Order Dtd. 2025-04-24
4460/2025
OLD
COURT
34226/2025 [26.04.2025 |[PBLAPL- o ¢ PATRA NO. 2 |order Dtd. 2025-04-24
4457/2025
OLD
COURT
WP (C) - o WRIT
34227/2025(26.04.2025 [¢0 )" |BK BEHERA NO. 2 lOrder Drd. 2025-04-22 [P37%
OLD
COURT
WP (C) - o WRIT
34228/2025(26.04.2025 |JiCL7 (IR, K. DEHURY ggb 2 jorder Dtd. 2025-04-24 100
COURT
WP (C) - o WRIT
34229/2025 (26.04.2025  [108E)7 o la. k. momanTa gfb 2 |order pta. 2025-04-24 [TR°S
B () - COURT
34230/2025 [26.04.2025 H. K. MOHANTA NO. 2 Order Dtd. 2025-04-24
10987/2025
OLD
ABLAPL- COURT
34231/2025 (26.04.2025 G.JAYSTNGH NO. |Order Dtd. 2025-05-08 |BAIL-1
4417/2025 -
W () - COURT
34232/20251(26.04.2025 17535/2024 H. K. MOHANTA I;TC;. Order Dtd. 2025-04-24
COURT
34233/2025 [26.04.2025 PPLAPL- lp ¢ NaTH NO. |order Dtd. 2025-04-25
4498/2025 0
COURT
WP (C) - o WRIT
34234/2025(26.04.2025 |J0 007 SUVENDU BARIK TS. Order Dtd. 2025-04-24 [ooC
COURT
3423572025 26.04.2025 |[PPLAPLT ) K NAYAK NO. |Order Dtd. 2025-07-01
4507/2025 -
S COURT AmaNCH
34236/2025(26.04.2025  [7o4)° |P. K. BARIK TS. Order Dtd. 2025-04-24 | pnd
BENCH-2)
COURT
34237/2025 [26.04.2025 |[PBLAPL- 1o o sunpaRra NO. |Order Dtd. 2025-04-25
4508/2025 0
WRIT
COURT
WP (C) - HRUDANANDA _ _ BRANCH
34238/2025(26.04.2025 |2 TS. Order Dtd. 2025-04-24 | pnd
BENCH-3)
N COURT
34239/2025 (26.04.2025 B. N. SAHU NO. |Order Dtd. 2025-04-23 |BAIL-1
2323/2025 0
ABLAPL- COURT
34240/2025 [26.04.2025 J.RATH NO. |Order Dtd. 2025-04-25 |BAIL-2
4504/2025 0
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COURT

WP (C) - A. K. o
34241/2025(26.04.2025  [{2IC)7 B B AN TS. Order Dtd. 2025-04-21
COURT
WP (C) - o WRIT
34242/2025(26.04.2025 (g0 o |s. K. BISWAL TS. Order Dtd. 2025-04-24 |t
ABLAPL- COURT
3424372025 (26.04.2025 M.R.SAHOO NO. |Order Dtd. 2025-04-25 |BAIL-1
4502/2025 .
COURT
3424472025 [26.04.2025 [PPLAPL- Y R.saHOO NO. |Order Dtd. 2025-07-01
4500/2025 0
COURT
34245/2025 [26.04.2025 |[PPLAPL- ) 5 sam0O NO. |Order Dtd. 2025-04-25
4470/2025 .
COURT
34246/2025 |26.04.2025 |[PBLAPL™ ) x samoO NO. |order Dtd. 2025-05-12
4474/2025 s
COURT
34247/2025 26.04.2025 |[PPLAPL- lp R swaIn NO. |order Dtd. 2025-04-24
2027/2025 0
COURT
34248/2025(26.04.2025 |[PPLAPL™ o savsTNGH NO. |Order Dtd. 2025-07-02
4479/2025 -
COURT
WP (C) - o WRIT
34249/2025(26.04.2025 3017 |a T NAVAK gg. Order Dtd. 2025-05-07 [nh-t
COURT
ABLAPL- JADUNATH
34251/2025 |26.04.2025 [t gg. Order Dtd. 2025-04-24 [BAIL-1
COURT
WP (C) - o WRIT
34252/2025(26.04.2025 (30007 P K ROUTRAY gg. Order Dtd. 2025-04-23 [ioC
COURT
3425372025 |26.04.2025 |[PPLAPL™ lp pas NO. |order Dtd. 2025-04-25 |BATL-1
4483/2025 o
COURT
ABLAPL- JADUNATH
34254/2025 |26.04.2025 (e AT gg. Order Dtd. 2025-04-24
COURT
WP (C) - ASHUTOSH o WRIT
34255/2025(26.04.2025 |3 000 on e gg. Order Dtd. 2025-04-23 [t
ABLAPL- COURT
34256/2025 |26.04.2025 U.P.BAG NO. |order Dtd. 2025-07-02 |BAIL-1
4484/2025 0
ABLAPL- COURT
34257/2025 (26.04.2025 G.R.PATRA NO. |Order Dtd. 2025-04-25 |BAIL-1
4490/2025 0
ABLAPL- COURT
34258/2025 |26.04.2025 KHITISH NO. |order Dtd. 2025-04-25 |BAIL-1
4494/2025 0
34260/2025 [26.04.2025 PPLAPL™ g Brswar ;8URT Order Dtd. 2025-07-02 |BAIL-1
04 449972025 [N : :
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CMP-

ARTATRANA

COURT

34261/202526.04.2025 |2 o000 [aiay Tg. Order Dtd. 2025-04-23
BLAPL- COURT
34263/2025|26.04.2025 |0 o0 M S HASAN No. ¢ Order Dtd. 2025-04-24  |BAIL-1
oMp— COURT
34265/2025(26.04.2025 D. BARIK NO. 3 [order Dtd. 2025-04-23
418/2025
OLD
oMp— COURT
34267/2025(26.04.2025 SUVENDU BARIK NO. 3 |order Dtd. 2025-04-23
995/2024
OLD
BLABL- COURT
34268/2025(26.04.2025 PK MISHRA NO. 3 [order Dtd. 2025-04-25 |BAIL-1
13016/2024
OLD
oMp— COURT
34269/2025(26.04.2025 SUVENDU BARIK NO. 3 |order Dtd. 2025-04-23
996/2024
OLD
BLAPL— COURT
34270/2025(26.04.2025 DP DASH NO. 3 |order Dtd. 2025-04-25
13065/2024
OLD
oMp— COURT
34272/2025(26.04.2025 P. K. BEHERA NO. 3 [order Dtd. 2025-04-23
597/2025
OLD
BLAPL- COURT
34273/2025(26.04.2025 A PATTANAIK NO. 3 [order Dtd. 2025-04-24 |BAIL-1
2428/2025
OLD
BLABL— COURT
34274/2025(26.04.2025 PK MOHANTY NO. 3 [order Dtd. 2025-04-24 |BAIL-1
2424/2025
OLD
COURT
CMP- LOKANATH
34275/2025|26.04.2025 |0 o000 [Sanog NO. 3 |Order Dtd. 2025-04-23
OLD
BIKASH
CRLA- COURT CRIMINAL
34276/2025|26.04.2025 |700', . |CHANDRA No. 3 Order Dtd. 2025-06-30 | o -
PARIJA
BLAPL- COURT
34277/2025|26.04.2025 |00 [ oo |PK MOHANTY No. 3 [0rder Dtd. 2025-04-24
BLAPL- COURT
34278/2025|26.04.2025 |0 o B DAS No. 3 Order Dtd. 2025-04-24
COURT
CRLA- SRINIBASH
34279/2025|26.04.2025 |-V o0 Doy gg. Order Dtd. 2025-04-24
BLABL- COURT
34280/2025(26.04.2025 PK PRADHAN NO. |Order Dtd. 2025-04-24
2431/2025 20
COURT
WP (C) - JYOTISH oAl
34281/2025126.04.2025 |0 00000 [pangan pas 28. Order Dtd. 2025-04-25
WP (C) - COURT
34282/2025(26.04.2025 SARADA NAYAK NO. |Order Dtd. 2025-04-25
6479/2025 20
WP (C) - NETRANANDA COURT WRIT
34283/2025|26.04.2025 |0t o0 nraun No.  |order Dtd. 2025-04-25 | noo..




| | | | 20 |
W () - COURT
134284/2025 26.04.2025 B. K. SETHI C. NO. |order Dtd. 2025-04-25
9761/2025 o
COURT
WP (C) - GIRISH KUMAR _ _
34285/2025 26042025 [T0I0LT c. gg. Order Dtd. 2025-04-25
CRLMP- COURT
134286/2025 |26.04.2025 RAHUL SETHI |C. NO. |order Dtd. 2025-04-24
310/2025 o
p COURT
. 134287/2025 26.04.2025 M. R. SAHOO |C. NO. 3 |order Dtd. 2025-04-23
987/2024
OLD
COURT
' 134288/2025 26.04.2025 L 20” N. K. c NO. 3 |order Dtd. 2025-04-22
: : 116/2025 SATAPATHY - - .
OLD
134289/2025 26.04.2025  [F29° N. K. c ESURg Order Dtd. 2025-04-22
. . 168/2025 SATAPATHY ) ) .
OLD
COURT
FAO- NIRMAL KUMAR
34290/2025 26042025 [Te7 o [ B c. NO. 3 |order Dtd. 2025-04-22
OLD
COURT
FAO- NIRMAIL KUMAR
3429172025 26042025 [TRCT o [ c. NO. 3 |order Dtd. 2025-04-22
OLD
COURT
CONTC- AMIYA KUMAR
34292/2025 [26.04.2025 |SUTC0 IR c. NO. 3 |order Dtd. 2025-04-23
OLD
cup COURT
134293/2025 |26.04.2025 H. K. MOHANTA C. NO. 3 |order Dtd. 2025-04-23
1021/2024
OLD
COURT
CMP- PRADIPTA
34204/2025 26.04.2025 [ ET e Ty ggb 3 |order Dtd. 2025-04-23
cup COURT
134295/2025 126.04.2025 P. K. SWAIN |C. NO. 3 |order Dtd. 2025-04-23
984/2024
OLD
o COURT
134296/2025 |26.04.2025 G. C. BARIK C. NO. 3 |order Dtd. 2025-05-14
433/2025
OLD
COURT
134297/2025 |26.04.2025  |SMF DEBL PRASAD | NO. 3 |Order Dtd. 2025-04-23
36/2025  |DASH
OLD
. COURT
' 134298/2025 126.04.2025 SARADA NAYAK |C. NO. 3 |Order Dtd. 2025-04-23
402/2025
OLD
COURT
WP (C) - PRAKASH o WRIT
34299/2025 [26.04.2025 (07 O | ERERA e [C- ggb 3 [order Drd. 2025-04-25 |11
COURT
CMP- BISWA BHUSAN
34300/2025(26.04.2025 | 7on B ol c. NO. 3 |Order Dtd. 2025-04-23
OLD
 [34301/2025[26.04.2025  [cme- M. K. RATH  [C. (COURT |Order Dtd. 2025-06-25
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1410/2024 NO. 3
OLD
COURT
CMP- MOTILAL
34302/2025(26.04.2025 |00 oo O NO. 3 |order Dtd. 2025-06-25
OLD
COURT
CMP- PRADEEP KUMAR
34303/2025(26.04.2025 | oo o R NO. 3 |order Dtd. 2025-04-23
OLD
AL COURT
34304/2025 [26.04.2025 MD MOKIM NO. |order Dtd. 2023-04-21 |BATL-1
10999/2022 0
COURT
WP (C) - o WRIT
34305/2025(26.04.2025 | (007 (AL K. ROUT TS. Order Dtd. 2025-04-23 |13 - .
P () - COURT
34306/2025|26.04.2025 || 307 o, wavax TS. Order Dtd. 2025-04-24
COURT
34307/2025 26.04.2025 |[PBLAPL™ ln K. DEHURY NO. |Order Dtd. 2025-04-25
4331/2025 0
COURT
34308/2025 [26.04.2025 |[PPLAPL- g K. DEHURY NO. |order Dtd. 2025-04-25
4341/2025 0
WP (C) — COURT WRIT
34309/2025(26.04.2025 | [/} 7 IN. RAO co e order ptd. 2025-05-05  [TH
ABLAPL- COURT
34310/2025(26.04.2025 770000 MK MOHANTY FoURC lorder ptd. 2025-04-25
ABLAPL- COURT
34311/2025(26.04.2025 |70 MK MOHANTY ro RE lorder Dtd. 2025-04-25
ABLAPL- COURT
34312/2025(26.04.2025  [}202000 MR SAHOO Fo R order ptd. 2025-04-25
ABLAPL- COURT
34313/2025(26.04.2025 )05l Pk MISHRA FoURC lorder ptd. 2025-04-25
ABLAPL- COURT
34314/2025[26.04.2025 [ 5.7°0 . |PR MISHRA co Ng [order Dtd. 2025-04-24  [BATL-1
ABLAPL- COURT
34315/2025[26.04.2025 |30 INK ROUT co NG [order Dtd. 2025-04-25  [BATL-1
ABLAPL- COURT
34316/2025(26.04.2025 |57 BB MOHAPATRA ro Ne [order Dtd. 2025-04-25
ABLAPL- COURT
34317/2025(26.04.2025 3220000 AN MOHAPATRA ro RC lorder Dtd. 2025-04-25
COURT
34318/2025 [26.04.2025 |[PPLAPL™ g g NO. |Order Dtd. 2025-03-24
1469/2025 0
COURT
34319/2025 [26.04.2025 |[PBLAPL- ok BEHERA NO. |Order Dtd. 2025-04-25
2811/2025 0
a_|34320/2025|26.04.2025 \ABLAPL- 'SK BEHERA (COURT |Order Dtd. 2025-04-25




2811/2025 NO.
17
ABLAPL- COURT
34321/2025 [26.04.2025 GR PATRA NO. |Order Dtd. 2025-04-25 |BAIL-2
1652/2025 0
ABLAPL- COURT
34322/2025 (26.04.2025 AK SWAIN NO. |Order Dtd. 2025-04-25 |BAIL-1
3158/2025 0
ABLAPL- COURT
34323/2025126.04.2025 AB MALLICK NO. Order Dtd. 2025-04-25 BAIL-2
3752/2025 0
ABLAPL- COURT
34324/2025 (26.04.2025 D SWAIN NO. |Order Dtd. 2025-04-25 |BAIL-1
4073/2025 0
COURT
34325/2025(26.04.2025 |[PPLAPLT oo parr NO. |Order Dtd. 2025-04-25
4148/2025 0
ABLAPL- COURT
34326/2025 |26.04.2025 G JAYASINGH NO. |Order Dtd. 2025-04-25
4228/2025 0
ABLAPL- COURT
34327/2025 |26.04.2025 M MOHANTY NO. |order Dtd. 2025-04-25 |BATL-1
4394/2025 0
COURT
34328/2025 (26.04.2025 [2oPAPL g rouT NO. |order Dtd. 2025-04-25
4477/2025 0
COURT
34329/2025 [26.04.2025 |PPLAPL- g pag NO. |order Dtd. 2025-04-25
4476/2025 0
ABLAPL- COURT
34330/2025 [26.04.2025 SK BHANJDEO NO. |Order Dtd. 2025-04-25
4471/2025 0
COURT
34331/2025 [26.04.2025 [PPLAPL- ik swaIN NO. |Order Dtd. 2025-04-24
4459/2025 0
COURT
34332/2025 [26.04.2025 PPLAPL- N MOHANTY NO. |order Dtd. 2025-04-25
4403/2025 0
ABLAPL- COURT
34333/2025 (26.04.2025 HK DASH NO. |Order Dtd. 2025-04-25 |BAIL-2
3698/2025 0
ABLAPL- COURT
34334/2025 (26.04.2025 J KAMILA NO. |Order Dtd. 2025-04-25 |BAIL-2
3609/2025 0
ABLAPL- COURT
34335/2025 [26.04.2025 S CHOUDHURY NO. |Order Dtd. 2025-04-25
2405/2025 0
COURT
34337/2025 [26.04.2025 |[PPLAPL= y parr NO. |Order Dtd. 2025-04-24
2224/2025 0
34338/2025 [26.04.2025 |[PPLAPL- p parr EEURT Order Dtd. 2025-04-24 |BAIL-1
<04 2223/2025 : :

17




10¢

(S¢

COURT
134339/2025 126.04.2025  |[PELAPL™ ot c. NO. |order Dtd. 2025-04-24
2211/2025 0
COURT
WP (C) - o WRIT
34340/2025 |26.04.2025  [[0SC)7 |k, c. eawpa  [c. TS. Order Drd. 2025-04-24 [i8® .
COURT
) 134341/2025 126.04.2025 |[PBLAPL= 0 parr c. NO. |order Dtd. 2025-04-24
2051/2025 0
ABLAPL- COURT
) 134342/2025 |26.04.2025 A PATT c. NO. |Order Dtd. 2025-04-24 |BAIL-2
1586/2025 0
WP (C) - COURT ARANCH
34345/2025(26.04.2025 | TCLT |k, c. pawpa  [C. Tg. Order Dtd. 2025-04-24 | joute
BENCH-1)
COURT
134347/2025 126.04.2025 [BBLAPLT oy pas c. NO. |Order Dtd. 2025-04-24
4456/2025 0
ABLAPL- COURT
. 134350/2025 126.04.2025 JR SAHOO C. NO. |order Dtd. 2025-04-25 |BAIL-2
14753/2024 0
COURT
134356/2025 126.04.2025 |[RUWPET- lp  pEpmRa c. NO. |order Dtd. 2025-04-25
259/2024 0
| WP (C) - COURT e
34358/2025 [26.04.2025 77797 IN. K. ROUT [C. Fo R lorder ptd. 2024-10-03
i ABLAPL- COURT
134370/202526.04.2025  [,2 00 |AK BARIK C. ro RE lorder ptd. 2025-04-24
WA- COURT WRIT
i —_ _
34373/2025(26.04.2025 |5c0 0, BASUDEV BARIK C. co Ts [order ptd. 2025-04-23 300
WP (C) - COURT -
134374/202526.04.2025 |50 M NAYAK C. co RL lorder Dtd. 2025-04-23
WA- COURT
134375/202526.04.2025 |57 oo |D NAYAK C. ro RL lorder Dtd. 2025-04-23
ABLAPL- COURT
34377/2025 26.04.2025  [,207 R R NAYAK c. coURL lorder ptd. 2025-04-24
COURT
ABLAPL- PRADEEP KUMAR
34378/2025(26.04.2025 | 72000 1P C. NO. 2 |order Dtd. 2024-12-05
OLD
CRLA- COURT CRIMINAL
) - -
134380/202526.04.2025 | 200 [B.S.SWAIN C. co Ns lorder ptd. 2025-06-30 |30l
CRLA- COURT CRIMINAL
34382/202526.04.2025 |57 [B.S.SWAIN C. ro RS lorder ptd. 2025-06-30 |3 H-T
MISC.
134383/2025 26.04.2025 [F2O° P.K.JENA C. COURT | Ger Dtd. 2025-04-25 |APPEAL
847/2018 NO. 5
SEC.
MISC.
34384/2025(26.04.2025 [LBCA~ S.K.SAHOO C. COURT |5 der Dtd. 2025-04-24 |APPEAL
283/2019 NO. 5
SEC.
 [34385/2025[26.04.2025  [MAcA- B.R.SENAPATI |C. ICOURT |Order Dtd. 2025-04-24 |MISC.




283/2019 NO. 5 APPEAL
SEC.
MISC.
34386/2025 [26.04.2025 |ACA~ C.R.NAYAK COURT | der Dtd. 2025-04-24 |APPEAL
204/2022 NO. 5
SEC.
MISC.
34387/2025 [26.04.2025 |ACA~ A.K.DAS COURT | der Dtd. 2025-04-24 |APPEAL
204/2022 NO. 5
SEC.
. COURT MISC.
34388/20251(26.04.2025 A.K.BARIK NO. Order Dtd. 2025-03-28 APPEAL
507/2022
25 SEC.
. COURT MISC.
34389/2025 [26.04.2025 B.R.SENAPATI NO. |order Dtd. 2025-03-28 |APPEAL
507/2022
25 SEC.
. COURT MISC.
34390/20251(26.04.2025 P.K.PARIDA NO. Order Dtd. 2025-04-24 APPEAL
24/2024
25 SEC.
. COURT MISC.
34391/2025(26.04.2025 J . DEHURY NO. |Order Dtd. 2025-04-24 |APPEAL
24/2024
25 SEC.
S COURT
34392/2025 [26.04.2025 K.C.PANDA NO. |Order Dtd. 2025-04-23
189/2025 e
S COURT
34393/2025 (26.04.2025 A.K.NAYAK NO. |order Dtd. 2025-04-25
371/2025 e
CONTC- COURT
34394/2025 (26.04.2025 G.JAYASINGH NO. |Order Dtd. 2025-04-25 |CONTEMPT
359/2025 e
COURT
WP (C) - o WRIT
34395/202526.04.2025 |87 |a. T NAvAK gg. Order Dtd. 2025-04-25 [io:® .
W () - COURT
34396/2025 (26.04.2025 |00V e k. JENA gg. Order Dtd. 2025-04-25
B () - COURT
34397/2025 (26.04.2025 B.R.SENAPATI NO. |order Dtd. 2025-04-25
11010/2025 e
COURT
WP (C) - o WRIT
34398/2025(26.04.2025 [¢5 007 ISARAT DASH gg. Order Dtd. 2025-04-25 [t .
() - COURT
34399/2025 [26.04.2025 B.R.SENAPATI NO. |order Dtd. 2025-04-25
11013/2025 .
COURT
WP (C) - VIVASWAT WRIT
34400/2025 (26.04.2025 |7 7 | eRa gg. Order Dtd. 2025-04-25 |0’ .
ap (C) - COURT AmaNCH
34401/2025(26.04.2025 | [ 2)7 |SARADA NAYAK gg. Order Dtd. 2025-05-12 [FR2TCC
BENCH-3)
34404/2025 26.04.2025 [PPLAPL™  Ipe pas ;8UR§ Order Dtd. 2025-04-23 [BAIL-1
04 10049/2024 : :

OLD




ABLAPL- COURT
34405/2025|26.04.2025 PK JENA c.o. NO. 2 |Order Dtd. 2024-04-24
13143/2024
OLD
ABLAPL- COURT
34406/2025|26.04.2025 MR SAHOO c.0O. NO. 2 |Order Dtd. 2025-04-24
14591/2024
OLD
ABLAPL- COURT
34407/2025|26.04.2025 RK MALLICK c.o. NO. 2 |Order Dtd. 2025-04-23
11658/2024
OLD
CRLA- COURT
34409/2025|26.04.2025 R.R.DAS c.0o. NO. 2 |Order Dtd. 2025-04-24
1296/2024
OLD
— COURT
34411/2025 (26.04.2025 BK PANDA C.0.  |NO. 2 |order Dtd. 2025-04-24
457/2025
OLD
COURT
ABLAPL-  |SUBHANKAR
34416/2025|26.04.2025 4453/2025 |PANDA c.o. TS. Order Dtd. 2025-05-14
RSA- COURT
34422/2025 (26.04.2025 M. R. SAHOO [C.O0.  |NO. |Order Dtd. 2025-08-04
487/2024 s
RSA- COURT
34423/2025 (26.04.2025 B. DAS C.0.  |NO. |Oorder Dtd. 2025-08-04
487/2024 15
COURT
We (C) - Caa WRIT
34424/2025|26.04.2025 4858/2022 P. K. LENKA |[C.O. Tg. Order Dtd. 2025-04-25 BRANCH-5
WP (C) - MANOJ KUMAR e WRIT
34103/2025|26.04.2025 11911/2024 RANA GENERAL Order Dtd. 2024-05-20 BRANCH-4
WP (C) - MANOJ KUMAR e WRIT
34104/2025|26.04.2025 11911/2024 RANA GENERAL Order Dtd. 2024-05-13 BRANCH-4
WP (C) - MANOJ KUMAR i WRIT
34105/2025|26.04.2025 2571/2023 |RANA GENERAL Order Dtd. 2023-10-16 BRANCH-5
WP (C) - L WRIT
34108/202526.04.2025 o oo, [MAHADEV SAHU |GENERAL Petition ERANCH-6
WRIT
WP (C) - MANOJ KUMAR . BRANCH
34109/2025|26.04.2025 4910/2013 |RANA GENERAL Entire Document (DIVISION
BENCH)
WA- MANOJ KUMAR WRIT
34110/2025|26.04.2025 1106/2023 |RANA GENERAL Order Dtd. 2023-11-13 APPEAL
WP (C) - MANOJ KUMAR el WRIT
34112/2025|26.04.2025 25741/2023 |RANA GENERAL Order Dtd. 2023-08-10 BRANCH-4
WP (C) - MANOJ KUMAR o WRIT
34113/2025|26.04.2025 31965/2022 RANA GENERAL Order Dtd. 2022-12-01 BRANCH-7
WP (C) - MANOJ KUMAR o WRIT
34114/2025|26.04.2025 34955/2023 RANA GENERAL Order Dtd. 2023-11-17 BRANCH-1
 [34115/2025[26.04.2025  |wp(C) - MANOJ KUMAR |GENERAL | Order Dtd. 2024-03-01 |[WRIT




40936/2023 |RANA BRANCH-5
WP (C) - MANOJ KUMAR _ _ WRIT
34116/2025(26.04.2025 |poL000 o GENERAL Order Dtd. 2024-01-10 |l .
FAO- MANOJ KUMAR MISC.
34117/2025 |26.04.2025 GENERAL Order Dtd. 2025-04-21 |APPEAL
75/2018 RANA
SEC.
WP (C) - MANAS KUMAR Judgement Dtd. 2025-04- |WRIT
34118/2025(26.04.2025  |3o0o07 e GENERAL o N ANCH. S
ABLAPL-
34119/20251(26.04.2025 2077/2025 BIKASH PARIJA GENERAL Order Dtd. 2025-03-24 BAIL-1
WP (C) — PRAHALLAD _ B WRIT
34123/2025(26.04.2025  [go000 o SRR o [GENERAL Order Dtd. 2025-04-24 [l . o
34130/2025 26.04.2025 |VE(C)- KABITA PATRA |GENERAL Entire Brief
365/2004
WP (C) — NIRAJ KUMAR , WRIT
34144/2025|26.04.2025 474272024 |KANSAL GENERAL Entire Order BRANCH-1
FAO- MANOJ KUMAR MISC.
34165/2025 [26.04.2025 GENERAL Order Dtd. 2025-03-21 |APPEAL
18/2019  |RANA
SEC.
FAO- MANOJ KUMAR MISC.
34174/2025(26.04.2025 3507 o GENERAL Order Dtd. 2025-03-21 |APPEAL
SEC.
FAO- MANOJ KUMAR MISC.
34175/20251(26.04.2025 GENERAL Order Dtd. 2025-03-21 APPEAL
619/2019 |RANA
SEC.
WP (C) — BIJAY KUMAR _ _ WRIT
34176/2025(26.04.2025 o000 B GENERAL Order Dtd. 2025-04-22 [l . o
BLAPL- PUSPANJALT
34177/2025(26.04.2025 | 1oT T o 0 GENERAL Order Dtd. 2025-04-24
PRAFULLA
34178/2025 (26.04.2025 (521507 |cKANDRA GENERAL Order Dtd. 2024-01-03 |10 .
ACHARYA
FAO- MANOJ KUMAR MISC.
34179/2025 |26.04.2025 GENERAL Order Dtd. 2025-03-21 |APPEAL
517/2016 RANA
SEC.
FAO- MANOJ KUMAR MISC.
34180/2025 |26.04.2025 GENERAL Order Dtd. 2025-03-21 |APPEAL
450/2018 |RANA
SEC.
FAO- MANOJ KUMAR MISC.
34181/2025 |26.04.2025 GENERAL Order Dtd. 2025-03-21 |APPEAL
447/2018 RANA
SEC.
FAO- MANOJ KUMAR MISC.
34182/2025(26.04.2025  [;207 o GENERAL Order Dtd. 2025-03-21 |APPEAL
SEC.
WP (C) - MANOJ KUMAR WRIT
34183/2025(26.04.2025 |5 0b7 o GENERAL Order Dtd. 2024-03-01 |13 - .
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We (C) - RAJENDRA
34190/2025|26.04.2025 21386/2024 NARAYAN ROUT GENERAL Counter
ABLapL.  |SURESH
34192/2025|26.04.2025 1909/2025 CHANDRA GENERAL Order Dtd. 2025-04-21
PRADHAN
We (C) - ASISH KUMAR Caa
34259/2025|26.04.2025 9941/2025 |RAY GENERAL Order Dtd. 2025-04-25
ABLAPL-  |BADAL KUMAR
34262/2025|26.04.2025 4492/2025 |BEHERA GENERAL Order Dtd. 2025-04-25 BAIL-1
WP (C) - MANAS KUMAR Caa WRIT
34264/202526.04.2025 [ o200 ooy GENERAL Order Dtd. 2025-04-25 | o .. o
WP (C) - MANAS KUMAR Caa WRIT
34266/202526.04.2025 [ ooo0 0o fo e GENERAL Order Dtd. 2025-04-25 |Zoo ..
We (C) - MANAS KUMAR Caa
34271/202526.04.2025 [ oo0 0ol n GENERAL Order Dtd. 2025-04-24
BLAPL- ASIT KUMAR
34336/202526.04.2025 |00 0 oo GENERAL Order Dtd. 2025-04-24
ABLAPL-  ASIT KUMAR
34344/2025|26.04.2025 6434/2024 |OTTA GENERAL Order Dtd. 2025-04-05
WP (C) - MURALIDHAR Judgement Dtd. 2025-04-
34346/2025|26.04.2025 27500/2024 |BTSWAL GENERAL o1
cMP- SURYAKANTA
34363/2025|26.04.2025 1491/2024 |PALAT GENERAL Order Dtd. 2025-04-24
WRIT
WP (C) - MANAS KUMAR Coa BRANCH
34365/2025|26.04.2025 10650/2025 SWAIN GENERAL Order Dtd. 2025-04-25 (DIVISION
BENCH-1)
ABLAPL-  |RAJENDRA
34366/2025|26.04.2025 3967/2025 |NARAYAN ROUT GENERAL Order Dtd. 2025-04-25 BAIL-2
ABLAPL-  |RAJENDRA
34367/2025|26.04.2025 3665/2025 |NARAYAN ROUT GENERAL Order Dtd. 2025-04-25 BAIL-2
ABLAPL-  |RAJENDRA
34368/2025|26.04.2025 4413/2025 |NARAYAN ROUT GENERAL Order Dtd. 2025-04-25
BLAPL- RAJENDRA
34371/2025|26.04.2025 2460/2025 |NARAYAN ROUT GENERAL Order Dtd. 2025-04-25
BLAPL- RAJENDRA
34372/2025|26.04.2025 2477/2025 INARAYAN ROUT GENERAL Order Dtd. 2025-04-24 BAIL-1
 [34376/2025[26.04.2025 [ABLAPL-  |[BISWARANJAN |GENERAL | Order Dtd. 2025-04-24 |BAIL-1
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14370/2025 |DALAI

ABLAPL- BISWARANJAN
34379/2025/26.04.2025 4358/2025 |DALAT GENERAL Order Dtd. 2025-04-24 BAIL-1

ABLAPL- MANORANJAN
34381/2025/26.04.2025 4299/2025 |DAS GENERAL Order Dtd. 2025-04-24

TRP (C) - DEBASIS o
34402/2025/26.04.2025 101/2024 TRIPATHY GENERAL Order Dtd. 2025-04-17 M.J.C

TRP (C) - DEBASIS o
34403/2025/26.04.2025 209/2024 TRIPATHY GENERAL Order Dtd. 2025-04-17

TRPCRL- DEBASIS
34408/2025/26.04.2025 66/2024 TRIPATHY GENERAL Order Dtd. 2025-04-17

TRP (C) - DEBASIS o
34410/2025/26.04.2025 16/2025 TRIPATHY GENERAL Order Dtd. 2025-04-17

oJc- MURALIDHAR L .
34421/2025(26.04.2025 5289/1996 |BISWAL GENERAL Petition With Annexures

BLAPL- PARTHA
34152/2025(26.04.2025 2243/2025 |SARATHI DAS GENERAL Order Dtd. 2025-04-22

CRLMC- CRIMINAL
34187/2025/26.04.2025 1629/2022 S. DAS GENERAL Order Dtd. 2025-04-16 MISC

CRLMC- CRIMINAL
34188/2025/26.04.2025 1628/2022 S. DAS GENERAL Order Dtd. 2025-04-16 MISC
34189/2025 26.04.2025  |CRCMES S. DAS GENERAL Order Dtd. 2025-04-16

: : 2969/2024 . :

ABLAPL-
34250/2025(26.04.2025 M.MOHANTY GENERAL Order Dtd. 2025-06-18 BAIL-1

4482/2025

WP (C) - oAl WRIT
34343/2025/26.04.2025 7567 /2021 A.PATI GENERAL Order Dtd. 2025-04-05 BRANCH-8

ABLAPL-
34348/2025126.04.2025 P. K. MISHRA |GENERAL Order Dtd. 2024-04-19 BATIL-1

3460/2024

WP (C) - B. N. o
34349/2025(26.04.2025 10702/2025 |SHADHANGT GENERAL Order Dtd. 2025-04-25

CMP- JYOTI PRAKASH
34351/2025/26.04.2025 240/2025 KAR GENERAL Order Dtd. 2025-04-25

WP (C) - B. N. o
34352/2025/26.04.2025 10700/2025 |SHADHANGT GENERAL Order Dtd. 2025-04-25

WP (C) - DIGAMBAR
34353/2025(26.04.2025 6631/2025 |SETHT GENERAL Order Dtd. 2025-04-25

WP (C) - JYOTI PRAKASH .
34354/2025/26.04.2025 10957/2025 [KAR GENERAL Order Dtd. 2025-04-25

CRLMP- L WRIT
34355/2025|26.04.2025 1329/2019 P. K. JENA GENERAL PetitionAnnexure, BRANCH-4

MSA-
34357/2025/26.04.2025 13/2025 J. D. MUDULI |GENERAL Order Dtd. 2025-04-25

MSA-
34359/2025(26.04.2025 15/2025 J. D. MUDULI |GENERAL Order Dtd. 2025-04-25

WP (C) - o WRIT
34360/2025(26.04.2025 11051/2025 P. K. SWAIN GENERAL Order Dtd. 2025-04-25 BRANCH-8




MATA-

MANOJ KUMAR

34361/2025(26.04.2025 |y 20> o DO GENERAL Order Dtd. 2025-04-25
WRIT
WP (C) - L BRANCH
34362/2025(26.04.2025 [0 707 o ls. K. BISWAL |GENERAL Order Dtd. 2020-01-10 | prond o
BENCH)
RSA- MANOJ KUMAR SECOND
34364/2025(26.04.2025 |57 - PO GENERAL Order Dtd. 2023-02-13 >2-070
0Jc- PetitionAnnexure,Entire
34369/2025(26.04.2025 2272/1986 N. DAS GENERAL order,
BLAPL- BIJAY KUMAR
34412/2025 (26.04.2025  |TO0T PR GENERAL Order Dtd. 2025-03-17 [BAIL-2
MATA- FIRST
34413/2025(26.04.2025 | 2000 o Ik PATRA GENERAL Order Dtd. 2025-02-11 | 357
WP (C) - o WRIT
34414/2025(26.04.2025 [[210)° laK PATRA GENERAL Order Dtd. 2016-02-17 [1800
WP (C) - o WRIT
34415/2025(26.04.2025 |20 IHK PATRA GENERAL Order Dtd. 2016-02-18 |10 ® . .
CRLA- CRIMINAL
34417/20251(26.04.2025 490/2019 HK PATRA GENERAL Order Dtd. 9999-12-31 APPEAL
WP (C) - o WRIT
34418/2025(26.04.2025 |1 (07 o |PK SWAIN GENERAL Order Dtd. 2025-04-25 |10 .
TRP (C) —
34419/2025 |26.04.2025 S BARIK GENERAL Order Dtd. 2023-07-03 |M.J.C.
189/2023
34420/2025 (26.04.2025 |09¢” PK MISHRA GENERAL Order Dtd. 2008-03-19
04 3758/1992 :
ABLAPL- SRINIBASH
34425/2025(26.04.2025 77000 ey GENERAL Order Dtd. 2025-04-24  [BAIL-2

NIC



